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The learned counsel for the Appellant is filing the note of suggestions. The 

learned counsel for the Commission is directed to go through the same and file his 

note of suggestions.   

ORDER 

Post the matter on  

      

03.07.2014. 

 (Justice Surendra Kumar)        (Rakesh Nath)       (Justice M. Karpaga Vinayagam)  
       Judicial Member            Technical Member            Chairperson  
 



js/kt 


